FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
ALKA INDIA LIMITED OPERATING IN TEXTILE PRODUCTS AT
MAHARASHTRA
(Under sub-regulation (1) of Regulation 36A (1) of the Insolvency and Bankruptcy

Bank of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016

RELEVANT PARTICULARS
1. |Name of the corporate debtor along with PAN | ALKA INDIA LIMITED (IN CIRP)
& CIN/ LLP No. CIN: L99999MH1993PLC168521 PAN: AABCA6702F
2. | Address of the registered office Gala No. D- 3/4/5, Hatkesh Udyog Nagar-1, Off. Mira
Bhayandar Road, GCC Road, Thane, Vasai, Maharashtra,
401107
3. |URL of website https://www.alkaindia.in/
4. |Details of place where majority of fixed assets| Mumbai
are located
5. |Installed capacity of main products/ services Not applicable as the main division of the Corporate
Debtor is engaged in Textile Products.
6. |Quantity and value of main products/ services| Can be made available by sending mail to
sold in last financial year cirp.alkaindia@gmail.com
7. |Number of employees/ workmen Nil
8. |Further details including last available financial | All the details are available at the office of the Resolution
statements (with schedules) of two years, lists of | Professional and can be sought by sending mail at
creditors are available at: cirp.alkaindia@gmail.com after executing a confidential
undertaking.
9. [Eligibility for resolution applicants under section | Can be obtained by emailing at:
25(2)(h) of the Code is available at URL: cirp.alkaindia@gmail.com
10. |Last date for receipt of expression of interest 02nd March, 2024
11. | Date of issue of provisional list of prospective| 12th March, 2024
resolution applicants
12. |Last date for submission of objections to| 17t March, 2024
provisional list
13. |Date of issue of final list of prospective| 27th March, 2024
resolution applicants
14. | Date of issue of information memorandum,| 03rd April, 2024
evaluation matrix and request for resolution
plans to prospective resolution applicants
15. | Last date for submission of resolution plans 01st May, 2024
16. |Process email id to submit Expression of| cirp.alkaindia@gmail.com

Date: - 16t February, 2024
Place: - Ahmedabad

Sd/-

IP Dharmendra Dhelariya

Resolution Professional

Alka India Limited
IBBI/IPA-001/1P-P00251/2017-18/10480ss

AFA Number: AA1/10480/02/290224/105506

AFA valid upto 29/02/2024

Address: B-605, Titanium Square, Thaltej Cross Road,
Thaltej, Ahmedabad - 380054
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PARSVNATH DEVELOPERS LIMITED (CIN: L24110MH1972PLC015857)

4 Registered Office: 102, Andheri Indusirial Estate, Off. Veera Desai Road, Andheri (West), Mumbai - 400053
Regd. & Corporate Office: Parsvnath Tower, Near Shahdara Metro Station, Shahdara, Delhi - 110 032 Corporate Office: B 503-A, Kaledonia, Sabar Road, Off. W.E, Highway, Ancheri (Eas). Humbi - 400069
CIN : L45201DL1390PLC040945; Tel. : 011-43050100, 43010500; Fax : 011-43050473 TENDER NO: KPL/PPD/CD Vij2024 Telephone no. 022-66139999, Fax no. 022- 66139977/75 Email Id: i m Website: wiww.vi com
E-mail : investors@parsunath.com; website : www.parsvnath.com . e - : Extract of Un-audited Standalone and Consolidated Financial Results
Etract ofStandalone and Cansolidted Unaudited Financial Rsutsfor the Cluarter and Nine Months Ended 31 December, 2023 Kamarajar Port Limited (KPL) invites online tender on two cover system from I Rs. in Lakh except EPS|
s reputed Firms for “GLOBAL TENDER FOR CAPITAL DREDGING PHASE VI TO for the quarter and nine months ended 31st December, 2023 (Re.in Lakh excep
Standatone Consolidated PROVIDE 18M DRAFT AT KAMARAJAR PORT” at an estimated value of Sk rarticuiar N
. Qerendes [ MOS mN  ngad —Quareranded | o8 oo s e Rs. 380 crore (excluding GST). No Quarterended o Quarter-endect i
. pariedars Sen ST SR e S e The tender document can be downloaded from KPL's website www.kamarajarport.in 45095012005 o1 ye 203 3112-2023-31-42:201 142202
| &through e-procurement portal link www.eprocure.gov.in fromr 15:02:2024—— i i i i
- il General Manager (CS & BD) 1~ Totat INCOTTe froMT Operations ety 376100278849 | 11,044:99 1376100 788291109499
Tt et R e e R B R e Tel: 044-25251666 2 | NetProft oss) or the percd seor ax,
3 E B B A ) R e T R R and for Extra ordinary items) 13049 15.18| 30766| 130.25 1457 306.80
= SR | e | ] ] G e SWOJAS ENERGY FOODS LINHTED ] || 3 | NetProfit (loss) for the period before tax
(after Exceptional and for Extra ordinary items) 130.49 15.18 307.66| 130.25 14,57 306.80}
B T R B R B B s Regd. Of: 6L, 10 jzﬁﬁé‘gg;:;ﬂi@g&%ﬁ?ﬁggﬂheb Bhadkamiar | e Exc o o )
- . . . | - - - . (after Exceptional and for Extra ordinary items) 79.91 12.94 22752 79.67 10.62| 226.66)
P I e E::":f:"‘;':e‘::::'e‘:"‘g‘“s:‘;:ﬁ':.!‘n:".‘!;szg"_ o 5 | Total Comprehensive Income for the period
(Figures are in Lacs
| [ y . Yeirto ) [((x;m;;nslng profit h/ (loss) for the p'er;lod &aﬁ)é]ar tax] _— 178 2308 1845 048 2300
< sasc (10 fupess) 008 a as| oo S IEER G5 sl [ Particulars and other comprehensive income (after tax . . . y . .
Quart 3 months
-~ ool aug  as| cow o] ol em e ,. Quater | pate | Smenthe {16 | paidup Equiy Snare Capitl
Notes:- previous yeal (Face value of Rs. 10/- each) 129119 1281.19 1291.19| 129119 1,281.19)  1,291.19]
AR i T by the Audit € 3 i by the Bosrd of Directors st th 3t=Dec=23 1 3t-Der=23 1 3t=Dec=22 7 | Reserves (excluding Revaluation Reserves as
- The above financial results have been reviewe! e Audit Committee and approves e Board of Directors at their i i
respective meetings held on 14 February, 2024. The Statutary Auditors have also carried out a Limited Review af the 1 A 68 1376 107 : "Ee' aalanceEShgf‘ °:‘p'ev'?"’§ aig?”m'"ﬁ year) 9 0 9 0 9 9
unaudited results for the quarter and nine months ended 31 December, 2023, 2| Net Profit/ (Loss) for the period (before Tax, -aming per Equity share of Rs. 10/- eac
: Exceptional and/or Extraordinary items#) 354 479 330 (a) Basic 0.62 0.10 1.77 062 0.06) 1.76)
2. The abeve is an extract of the detailed format of the standalone and consolidated Financial Results for the quarter and 3| Net Profit Loss)for hi odbel (b) Diluted 0.62 0.10 177 0.62 0.06| 176}
rine months ended 31 December, 2023, fled with the Stock Exchanges under Regularion 33 of the SEBI (Usting ot rofit/ {Los)fortheperiod beforeax : : : - - :
Obligations and Disclosure Requirements) Regulations, 2015. The full format of the and (after items#) 354 479 330 NotesT

Financlal Results for the quarter and nine months ended 31 December, 2023 are available on the Stock Exchange websites 4| Net Profit/ (Loss) for the period after fax 1. The above Unudited Standalone and Consolidated Financial Results for the quarter and Nlne months ended 31st December, 202
[www.nselindia.com and www.bseindia.cam) and Company's website [www.parsvnath.com]. (alter Exceptional and/or Extraordinary fems#) 293 387 244 the Audit Committee and dof Directorsin their ings heldon 14t
3. The Company has recognised deferred tax assets on its unabsorbed depreciation and business losses carried forward to 5| Total Comprehensive Income for the period February, 2024 and yAudi the Comy d outa"Limited Review" of the same.
the extent there is reasonable certainity of its realisation. The Company has executed fiat / plot sale agreements with the [Comprising Profit/ (Loss) for the period (after fox] 2. Basedonthe " inInd AS- 108- Operating Segments, meCompany operates insingle segmenti.e}
custamers against which the Company has also received sdvances. Revenue in respect of such sale agreements will get and Other omprehensive Income (affer tax)] 293 387 244 . : | v
recognised in future years on completion of projects. Based on these sale agreements, the Company has certainty ason of iy Shore o 0927 awey| a2 Dyestuff, OrganicF Hence, d applicable.
the date of the balance sheet, that there will be sufficient tasable income available to realise such assets in the near 7 Quily p N N . . 3. The Board of Directors of the Company atits Board Meeting held on Tuesday, 17th October, 2023, alloted 1,00,000 Equity Shares of
future. Accordingly, the Company has crested deferred = aseon its carried forward unsbsorbed deprecistion and -2745.84 Res. 10/- each to Promoter group of the Company upon conversion of 1,00,000 warrants issued on preferential basis for cash at a
businesslosses. The company I inthe Audited Balance Sheet of the previous year iceof Rs. 1111 per share (i jum of Rs. 101/-per share)
p
4, The Company has incurred cash losses uurlng the current and previous periods/year. Due to recession In the past in the § :': 'r"('::;::ﬂ:;:ﬂ:;;% ero(:lm'ions] N 4. The Board of Directors of the Company atits Board Meeting held on Thursday, 25th January, 2024, alloted another 1,00,000 Equit
real estate sector owing ta slowdown i demand, the. company faced lack of adequate sources. of finance to-fund 1) Basic: 00 000 00 Shares of Rs. 10)- each to Promoter group of the Company upon conversion of 1,00,000 warrants issued on preferential basis fo
execution and completion of its angoing projects resulting in delayad realisation from its customers. The company is ) Basic: . . l " o o I
Facing tight liquidity situation as a result of which there have been delays/defaults in payment to lenders, statutary 2) Diluted: 001 0.00 001 P Rs. 111/-per Rs. 101/-pershare).
liabilities, salaries to employees and ather dues. However, considering substantial improvement in real estate sector 5. Previous penods figures have been regrouped /rearranged wherever considered necessary to confirm to the presentation of thef
recently, the Management is of the opinion that all such issues will be resolved in due course by required finance through - Tith Febroory, O . h tonearestLakhrupees.
alrernate sources, including sale of non-core assets. Noh For VIPUL ORGANICS LIMITED)
lote
5: Figuresforthe previous quarter/ petiod have been regrouped, wherever necessary, for the purpose of cornparison ) The aboveis an etrat o the detiled format of Quartery Financal Resos fld it the Stoc Vipul P o
ipul .
Place: Muml|
For and on behalfofthe Board s, Erﬂl‘ull format of the Quarterl Finandal Resuls aro avalble on he Company's Webste ) | p 10" Fehmary 14,2024 Mﬂ"gﬂ% ﬂfg&
Pradeep Kumar Jain For Swo|as Energy Foods Limited|
Place : Delhi Chairman i/
Date : 14 February, 2024 DIN : 00333486 Ploce: Mumboi Vishal Dedhia
Doted: 1402.2024 Dl o 00738570
NOTICE bharti
Dec| ion of Distribution (of Income & Capital) {previously Referred as Dividend) Under Axis Arbitrage Fund
Axis Mutual Fund Trustee Limited, Trustee to Axis Mutual Fund (“the Fund"} has approved the declaration of Distribution (of B HARTI E NTER PRISES LI M ITE D
Income & Capital) (previously referred as dividend) under the Income Distribution cum Capital Withdrawal (IDCW) options of CIN: US3000HR2005PLC09T214
following scheme, the particulars of whichare as under: Regd. Office: Airtel Cenire, Plot No. 16, Udyog Vihar, Phase IV, Gurugram, Haryana - 122015
Quantum of Record Face Value NAV as on Tel.: +91-11-46666100, Email id: compliance._secretarial@bharti.in
Name of the Scheme Distribution (ofincome |  Date* (T per Unit)| February 14,2024 Audited Financial Results for the quarter ended December 31, 2023
& capital) % per unit) (% per unit) s
Axis Arbitrage Fund - Direct Plan - IDCW Option : February 11,7633 (Al amounts are in thousands of Indian Rupees unless otherwise stated)
0.0 10
Axis Arbitrage Fund - Regular Plan - IDCW Option 20,2024 10.9190 S. Quarter ended Year ended
5 <. s No. Eabicuare December 31, | December 31,| March 31,
# As reduced by the amount of applicable statutory levy, if any. 21!?3 202?- 2023
*or the immediately following Business Day if that day is not a Business Day. Audited u;;“':l".:d Audited
Pursuant to payment of IDCW, the NAV of the above stated IDCW options of the scheme/plans would 1. | Total income from operations 1,568,656 123205 4,19,700)
falltothe extent of payout and statutory levy, ifany. 2. | Net profit/ (loss) for the period/year (before Tax, exceptional and/or extracrdinary ftems #) (4.74.214) | 14.45.532) | (19,01.750)|
The Distribution would be paid to the beneficial owners / unit holders whose names appear in the statement of beneficial owners j :E: pm:ﬂ (:“) z' :’ psr!odfyear br:fr;tax :ﬁa! exm!manal a;dfnr Bmm!dmr_‘;;:m; # t;;:xg) i:‘:j“;‘:? qg?;;:?
maintained by the depositeries under the said scheme/plans at the close of business hours on the record date and to the unit | Mal prail fics) it ool {E_er fortant Jtetic ) (BO7BEE)|  {4.9,070) . (19,17.065)
holders halding units in physical form, whose names appear in the Register of unit holders maintained with Registrar and Transfer 5 ;‘ota:l'l_lcompglensw:&nczme)f ““g’i{;"r the pe“r;?'df’ygar [_"“’"pr's'”%é’r‘;ft'; (loss) 12,78.819 |  46,61.274| 1,36.07,807
Agentunder the IDCW options of the scheme/plans as at the close of the business hours onthe record date. nr‘ e pafodiycar (e ) an Bt Compratmnm e nome-(altal k)
3 » Rt = 5 v i | 6. | Paid up equily share capital {face value of Rs.10/- each) 13,000 | 1,04,13,000 13,000
Investors may kindly note that declaration of Distribution s subject to availability of distributable surplus on the record date/ ex- 7. | Othar equily / Resarves (sxcluding Ravaluation Reserve] 132,486,204 | (1.66,44,326)| 86,685,339
distribution date, In case the distributable surplus is less than the quantum of Distribution on the record date/ex-distribution date, o
E = P 32 = R 8. | Securities Premium Account 4,50.000 4,50,000 4,50,000]
the entireavailable distributable surplus in the scheme/plan(s) will be declared as Distribution.
_ 9. | Networth 1,37,11.294 | (59,81,326)| 91,28,339
Investors apesaquestedts tindlyfakenofeottheatiove: 10| Pald up debi capital | oulstanding debl 3.40,96.725 | 3,67.05.,733| 4,34,00.571
For Axis Asset Management Company Limited 11.| Outstanding prefarence shares” 47,50.000 47,50,000| 47.50,000|
(CIN - U65991MH2009PLC189558) 12.| Debt equity ratio 2.49 3.36 4.75]
(Investment Manager to Axis Mutual Fund) 13.| Eamings Per Share (face value of Rs. 10/- each) (for continuing and discontinued operations)-
so- ||| [3 3k, i M
Date : February 15, 2024 Gop Kumar Bhaskaran 7 [ — Nl Nl il
No. :123/2023-24 Managing Director & Chief Executive Officer < i il - - -
15.| Debenture Redemption Reserve Nil Nil Nil|
Statutory Details: Axls Mutual Fund has been established as a Trust under the Indian Trusts Act, 1882, sponsored by Axis Bank Ltd. (liability restricted 16.| Debt service coverage ratio 0.15 0.12 0.07
to¥ 1 Lakh). Trustee: Axis Mutual Fund Trustee Limited Investment Manager: Axis Asset Management Company Limited (the AMC) Risk Factors: 17| Interest service coverage ratio 015 012 0.0
AxisBank Ltd. is notliableor responsiblefor any loss or shortfall resulting from the aperation of the schemes.
Mutual Fundinvestment bect t fet risks. readallsch fatad el * Excludes convertible instruments.
e YRS Ie S ATe SURICCt D WA [ SAca s ks # - Exceptional and/or Extracrdinary items adjusted in the Statement of Profit and Loss in accordance with Ind AS Rules [ AS Rules, whichever is
applicable.
MNotes :
AX IS M U T UA L F U N D a) The above is an extract of the detailed format of quarterly audited financial results filed with the Stock Exchange under Regulation 52 of the SEBI
(Listing Obligations and Disclosure Requi ts) R 2015. The full format of the quarterty audited financial results are available on the
‘ websites of the Stock Exchange www.nseindia.com.
b} For the other line items referred in regulation 52(4) of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015, perinent
T 5 . = z disclosures have been made to the National Steck Exchange of India Limited and can be accessed on the URL (www.nseindia.com).
Axis House, First Floor, C2, Wadia International Centre, Pandurang Budhkar Marg, Worli, Mumbai - 400 025, India. c) The impact on net profit / loss, total comprehensive income or any other relevant financial item(s) due to change(s) in accounting policies shall be
TEL:(022) 4325-5161, FAX : (022) 4325-5199, EMAIL : customerservice@axismf.com, WEBSITE : www.axismf.com. disclosed by means of footnote. & .
For Bharti Enterprises Limitad
Sdi-
Ashish Sardana
Place : New Delhi Whale Time Director
FORM G Date : February 14, 2024 DIN: 10182403
INVITATION FOR EXPRESSION OF INTEREST FOR
ALKA INDIA LIMITED OPERATING IN TEXTILE PRODUCTS AT
MAHARASHTRA . T
Undersub-egulaton (1) of Regulaion 36A(T _ Jullundur Motor Agency (Delhi) Limited
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016
Regd. Office: 458-1/16, Sohna Road, Opp. New Court, Gurugram - 122001 Haryana
RELEVANT PARTICULARS, Ph. No. 0124- 4233867-70, Website : www.Jmaindla.com: Email id: infoimaindia.com; CIN:L35398HR1998PLE033843
1. [Name of the corporate debtor along with | ALKA INDIA LIMITED (IN CIRP)
PAN & CIN/LLP Ne. B A e LC168521 Extracts of Standalone and Consolidated Unaudited Financial Results for the Quarter and N s ended 31st
2. | Address of the registered office Gala No. D- 3/4/5, Hatkesh Udyog (Rs.In Lakhs)
Nagar-1. Of. Mira Bhayandar
d, GCC Road, Thane, Vasai, STANDALONE CONSOLIDATED
Naneraanira do1107. = - 5 3
R T T s —— Quarter Quarter Quarter | Nine months Ninemonths  Year Quarter Quarter Quarter | Nine months ""‘; r;::lh! Year
+Detais of place whers oty e o v slanden, NO Ended Ended Ended Ended Ended | ended | Ended | Ended Ended Ended n ended
assets are located 322023 | 30092023 | 3422022 | 3422023 | MA22022 | 3032023 | 31422023 30002023 | 3422002 | 3422023 | 3142202 | 3932023
5. | Installed ity of ducts/ Not applicable as the main division of ’ i i . v i -Audi i
sf‘esrjces capacity of main produ m’; ggﬁ)‘;;:g:m;:gae':g;g:rnf {I.In-ﬂndiui}l {Un-Audited) | (Un-Audited) | {l.ln-MMJI EUMldllsd}l (Audited) | {Un Amilad]‘iUn -Audited) | {Un-Audited) | (Un-Audited) | Un ited) | (Audited)
Textile Products. _ 1 | Tolal Income from operalions (et ) 1080478 | 1027155 10507.08 07208 | 27636 | 442375 13750.19 12688006 1300012 3860614 3631649 | 5080689
e o et st [ anbe made avalabe o serard 2| et ProfitiLoss] for the period (before tax, BE067 B34.45 74955 | 178308 | 200801 | 303423 o 455 930265 | 222786 | 230584 | 37925
7. | Number of employees/ workmen NIl Exceptional and/or Extraardinary items)
8. | Further details including last available All the details are available at the office 3 | Net Profiti{Loss) for the period (before tax, BBOGT | 63448 74955 1783.18 2008.01 3034.23 87 a 74455 93926 229786 236584 3679.25
financial statements (with schedules) of | of the Resolution Prof I and e iriary |
e yers s o adtorsare | b Sougin by woring mat i g, Aner ExcalicnaleruiorExramainey llms) |
available at: alkaindia@gmail.com after executfig a 4 | Netprofit/{Loss) for the period after tax 49649 483,35 54444 134073 | 182076 | 227935 627,88 543,09 68589 1649.42 178047 | 274008
Confidential undertaking. 3 3 :
e - - - - {After Excaptional andiot Extraordinary items)
9. | Eligibility for resolution applicants under | Can be obtained by emailing at: cirp. 1
section 25(2)(h) of the Code is available | alkaindia@gmail.com § | Total Comprehensive income for the period 550.24 52340 555,56 1481.57 1552.68 231501 684,36 8541 B9B97 1786.16 1825.00 Z778.08
at URL: (Comprising profit/{loss) for the period
70. | Last date for receipt of expression of 02" March, 2024 {afertax ) and ather Comprehensive income)
interest
11. | Date of issue of provisional list of 127 March, 2024 6 | Paid up Equity Share Capital (Face value 456,62 456,62 456,82 456,82 455,82 456,62 25682 456,82 456,82 456.82 456,62 456,82
prospective resolution applicants of Rs.2/- each)
g I';’a;;i:ia;:avloﬁ;ubmission of objections to [ 17" March, 2024 7 | Reserves{excluding revaluation reserve 1745628 20050.84
73. | Date of issue of final list of prospective | 27" March, 2024 as shown in the Balance Sheet of pravious
resolution applicants year)
14. | Date of issue of information memorandum, | 03 April, 2024 8 | Eaming Per Share-{after extracrdinary items |
luation matrix and i b
Fesolution plans to prospective resolution (Face Value of Rs 2/-sach) {non annualised )
applicants Basic & Diluted 297 212 238 587 66 998 27 234 2497 710 776 187
5. | Last date for submission of resolution plans | 01+ May, 2024
- - - — - Notes:
6. | Process email id to submit Expression | cirp.alkaindia@gmail.com
of Interest 1 The above is an extract of the detailed format of financial results for the quarter and nine months ended on 31st December, 2023 filed with the stock exchange pursuant to regulation 33 of the Securities and Exchange
1P Dharmendra Dhelariya Board of India {Listing O ions and Disclosure Req ents) R ons, 2015 The full format of these results are available at website of stock exchange i.2. www.nseindia com and Company's website i &
Resolution Professional woww jmaindia.com.
Date: - 16" February, 2024 |BB|,|pAm',|p,p00251,20f7"1(g,a1|0':gg§§ 2 Figures of the previous periods have been regroupedireclassifiedirearranged wherever necessary.
Place: - Ahmedabad A b A s 2o 3 The above resulls have been reviewsd by the Audil Commiltes and approved by the Board of Dirsclors in their respeclive meelings held on 141h February, 2024,
Address: B-605, Titanium Square, Thalte] Gross Road, Thaltej, Ahmedabad — 380054. 4 The Statutory Auditors have carried a limited review of the above Financial Resulls
For and on behalf of the Board of Directors of
Jullundur Motor Agency (Delhi) Limited
Sdi-
SHUCHIARORA
Place : New Delhi Director
Dated : 14th February, 2024 DIN: 00083201
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